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(c) the quantity of cement which has been 
allotted to West Bengal in the quarter 11/1982 
in the context of recent decision of 
Government on partial  decontrol  of  cement? 

THE MINISTER OF INDUSTRY AND 
STEEL AND MINES (SHRI NARAYAN 
DATT TIWARI): (a) arid (b) A statement 
indicating the per capita consumption of 
cement in the various States Union Territories 
during 1981 is attached at Annexure. Every 
effort is being made to improve availability 
and per capita consumption of cement in the 
country. 

(c) In addition to the regular allotment of 
1,41,200 tonnes of cement to the State of 
West Bengal, an additional allocation of 5,170 
tonnes of cement was made dring the Qr. 
11/82 for the development of hill areas in the 
State. 

Khadi Products 
75. SHRI MANUBHAI PATEL: Will the 

Minister of INDUSTRY be pleased to state; 
(a) what is the policy of Government 

regarding the purchase of products of the 
Khadi Commission; 

(b) what was the production ol Khadi 
during the years 1979-30 and. 1981-82; and 
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Blade  industry  in  India 
76. I3HRI M. BASAVARAjU:Will the 

Minister of INDUSTRY be pleased to state: 

(a) whether it is a fact that 'Gillet-te', an 
American Multi-national company idas been 
granted approval to enter Hade industry in 
India against the p< licy laid down by the 
Govern-. . ment; 

 

(b) if so, what are the terms of the 
approval; 

(c) whether the said multi-national 
company is pressing for more favourable 
terms; and 

(d) if so, what is Government's decision 
thereon? 

THE MINISTER OF INDUSTRY AND 
STEEL AND MINES (SHRI NARAYAN 
DATT TIWARI):(a) to (d) A letter of intent has 
been issued to House of Poddar Enterprises for 
setting up a new undertaking for the 
manufacture of stainless steel razor blades in 
technical and financial collaboration with the 
Gillette Company, USA on the basis of non-
iresident equity participation besides a royalty 
and a lumpsum. The approval is also subject to 
ah export obligation of 25 per cent of 
production every year for a period of five years 
which may be extended by another five years 
at the discretion of the Government. While 
approving the proposal, the well-recognised 
principles of technological upgradation and 
export competitiveness were borne in mind. 

The request of House of Poddar Enterprises 
to an increase in the nonresident shareholding 
and reduction in export obligation has ben 
rejected. 

77. [Transferred to the 13th July, 1982.] 

Representation    regarding    inefficient 
functioning of     E. s> I.    Corporation Uttar 

Pradesh Region 

78. SHRI HARKISHAN SINGH 
SURJEET: Will the Minister of LABOUR be 
pleased tQ state: 

(a) whether Government have received 
any representation regarding inefficient 
functioning of the ESl Corporation, U.P. 
Region from the Rash-triya Chemical 
Mazdoor Congress, Kanpur; 

(b) if so, what are the main points of the 
said representation; and 

(c) what steps have been taken by- 
Government thereon? 
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